312 Clarifications on the [RATYA SABHA] Statement by Minister

STATEMENT BY MINISTER

Status of implementation of recommendations contained in the Thirty-eighth,
Thirty-ninth, Fortieth, Fifty-first and Fifty-second Reports of the Department-
related Parliamentary Standing Committee on Coal and Steel
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to make the following statements regarding :—

(i) Status of implementation of recommendations contained in the Thirty-eighth
Report of the Department-related Parliamentary Standing Committee on Coal and
Steel (15th Lok Sabha) on "Review of export of Tron Ore Policy" pertaining
to the Ministry of Steel;

(i) Status of implementation of recommendations contained in the Thirty-ninth
Report of the Department-related Parliamentary Standing Committee on Coal
and Steel (15th Lok Sabha) on "Promotion of steel usage” pertaining to the
Ministry of Steel;

(111) Status of implementation of recommendations contained in the Fortieth Report
of the Department-related Parliamentary Standing Committee on Coal and Steel
(15th Lok Sabha) on "Functioning of MSTC Limited" pertaining to the Ministry
of Steel;

(iv) Status of implementation of recommendations contained in the Fifty-first Report
of the Department-related Parliamentary Standing Committee on Coal and Steel
(15th Lok Sabha) on "Service conditions of workers in Public Sector Steel
Companies” pertaining to the Ministry of Steel; and

(v) Status of implementation of recommendations contained in the Fifty-second
Report of the Department-related Parliamentary Standing Committee on Coal
and Steel (15th Lok Sabha) on "Marketing and Transportation of steel by Public
Sector Steel Companies” pertaining to the Ministry of Steel.

CLARIFICATIONS ON THE STATEMENT BY MINISTER

Issue of Civil Services Examination conducted By UPSC
India's stand in the WTO

MR. DEPUTY CHAIRMAN: Today there is no Zero Hour. So, we can go to

clarifications on the statement...(Inferruptions)...



